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dations of the Wage Board for interim

(c) if s0, what response was given
the employers;

:si
55

Y
]
i
i

: 1
I
|

|
H
k

¥E

£
i
! i
8
¥
1

Written Answers - MAY 24, 1087 Written Answers 433

mummm'm
tions are lksly to be submitted to-
Government; and

bilitatton (Bhri Hathl): (a) The Board
mmmmnw.

(b) No. The matter is still under
consideration.

(c) and (d). No time limit is fixed

by the Government for completion of
the work by the various Wage Boards.
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Will the Minister of Heme Afiaivs





